Assembly Business

~SLArF | nM

From
The Additional Chief Secretary to Government of Haryana,

Development & Panchayats Department,
Chandigarh.

To
The Secretary,
Haryana Vidhan 5abha,
Chandigarh.

Memo Ne. PRC/2022/ 15355 Dated ; 0¢]%]2022-

Subject :- Un-Starred Assembly Question Mo. 3 asked by 5h. Rakesh Daultabad,
MLA.

Please find enclosed 110 copies of Reply (both in English and Hindi) reply
te the Un-Starred Assembly Question Mo. 3 asked by Sh. Rakesh Daultabad, MLA, This

question 1s listed on 08.08.2022.

23
DA : As above. Sumd):ﬂt,

for Additional Chief Secretary to Government of Haryana,
Development & Panchayats Department,

Chandigar

Endst. No. PRC/2022/ | §3 56 —6H Dated : o¢ [§[2022—

Copies of above reply (as mentioned against each are forwarded to the

following for infermation and necessary action please :-

1 The Private Secretary to Chief Minister, Haryana, Chandigarh 15 Coples
2 The Private Secretary to Development & Panchayats Minister, 10 Copies
Haryana, Chandigarh
3 The Chief Secretary to Government of Haryana {Pol .Branch). 6 Copies
4 The Secretary to Governor of Haryana, Chandigarh 2 Copies
5 The Private Secretary to Chief Secretary to Haryana, Chandigarh 1 Copy
& The Director, Public Relation Department, Haryana, Chandigarh 5 Capies
7 The Private Seeretary to Additional Chief Secretary to Government of 1 Copy
Haryana, Development & Panchayats Department
The Deputy Director Legal, Development & Panchayats Department 1 Copy
9 PA to Director General, Development & Panchayats Department 1 Copy

B>
DA : As above. Superintendent,

for Additional Chief Secretary to Government of Haryana,
Development & Panchayats Department,

Chandigarh.



Sh.

The Details of Construction of Pitch Roads

RAKESH DAULTABAD (Badshahpur) :

Will the Development and Panchayats Minister be pleased to state that :-

Will the Development and Panchayats Minister be pleased to state :-

a) the details of pitch roads which are constructed under the Mukhya Mantri
Kisan Khet Kalyan Sadak Yojana in Badshahpur Assembly Constituency since
the launch of the Yojana till to date togetherwith the details of the location,
length and village thereof ;

b) the total number of villages in Badshahpur Assembly Constituency benefitted
under the said yojana ;

c) the details of funds sanctioned for the construction of roads in the abovesaid
villages under the said Yojana ;

d) the details of the tenders awarded for the abovesaid works togetherwith their
copies; and

e) the details of construction of pitch roads undertaken or likely to be
undertaken by the local Government authorities in Badshahpur Assembly
Constituency in the year 2022 and 2023 togetherwith the details of the
location, length and village thereof ?

DEVENDER SINGH BABLI DEVELOPMENT & PANCHAYATS MINISTER

Sir.

a) 6 roads measuring 7.53 km. situated in 3 villages have been constructed since
launching of the Yojana.

b) Till date, 30 roads measuring 32.59 km. situated in 13 villages have been
sanctioned out of which funds for 3 roads situated in 3 villages have been
refunded due to transfer of these villages in MC area. After completion of
sanctioned works in these remaining 10 villages, overall 13 villages (10 villages
+ 3 villages to be connected) will be benefited.

c) An amount of Rs. 547.45 lakh has been sanctioned for construction of 30 roads
in abovesaid villages.

d) Tenders for 3 works situated in 3 villages have since been awarded (copies
enclosed).

e) Out of abovesaid 30 roads, 18 roads measuring 13.76 km. situated in 8 villages

have been undertaken in the year 2022. Additional 10 roads situated in 8

villages are likely to be undertaken in the year 2022 & 2023.

Details are placed on table of The House.



Un-Starred Assembly Question No. 3 asked by Sh. Rakesh Daultabad (Badshahpur)

The Details of construction of Pitch Roads - Badshahpur Constituency

Sr. Name of Location Year of Amount Sanctioned | Length Status/Remarks
No. Village sanction (Rs. in lakh) in KM
1 Const. of Link Rasta from 2019 32.07 2.41 Completed
. Kaliawas to Jhanjhrola Khera
Kaliawas Const. of Link Rasta f
onst. of Link Rasta from
2 Kaliawas to Sadhrana 2019 26.39 1.98 Completed
Sub Total 58.46 4.39
. . Village transferred with all records
3 Bas Hariya Const. of Link Rasta 2019 6.94 0.52 & funds to MC Manesar.
Sub Total 6.94 0.52
Village transferred to MC Manesar
Const. of Link Rasta from & Funds refunded to CEO, ZP,
4 Bhangrola Bhangrola to Basaria 2019 20.30 1.52 Gurugram vide letter No. 752
dated 02-08-2022
Sub Total 20.30 1.52
Const. of Link rasta from the
field of Sunil to the field of Tenders invited & will be received
> | Budhera Bharat Patwari S/o 2022 10.57 0.503 on 08-08-2022
Dharampal
Sub Total 10.97 0.50
Village transferred to MC Manesar
Const. of Link Rasta from & funds refunded to CEO, ZP,
6 Dhana Dhana to Dhani Prem Nagar 2019 26.73 2.01 Gurugram vide letter No. 752
dated 02-08-2022
Sub Total 26.73 2.01
Const. of Link rasta from C.C L . .
7 road to the field of Mahabir 2022 9.76 0.469 | Tendersinvited & will be received
on 08-08-2022
s/o Budhram
Hazipur Const. of Link Rasta PWD
Road Hazipur to field of Satbir Tenders invited & will be received
8 S/o Chandgi Ram 2022 48.63 2.37 on 05-08-2022
Mohamadpur
Sub Total 58.39 2.84
Const. of Link rasta from PWD L . .
9 Road to field of Harpal s/o 2022 9.78 0.4ag | Tendersinvited & will be received
. on 08-08-2022
Bane Singh
Jhanjhrola | In Kheda Jhanjhrola Const. of
Kheda Link Rasta from the field of o . .
10 Ramdhan S/o Ram Kumarto | 2022 28.76 140y | Tenders ”;Vr:tgg_g‘s‘f"z'gzb; received
the field of Ranbir S/o
Jamiram
Sub Total 38.54 1.85
11 Const. of Link Rasté from 2019 20.30 1.52 Acceptance issued to Agency
Judola to Patli
Judola Const. of Link rasta from the A . .
12 field of Ramchander S/o 2022 12.65 0.60g | rendersinvited & will be received
) on 08-08-2022
Ramal to field of Sultan Ramal
Sub Total 32.95 2.13
Const. of Link rasta from field
of Partap Singh S/o Nihal L . .
13 | Mubarkpur |  Singh to field of Rajiv S/o 2022 23.77 1143 | Tendersinvited & will be received
. L on 08-08-2022
Kadar Singh in village
Mubarakpur
Sub Total 23.77 1.14
Const. of Link rasta from field
. of Nahar Singh S/o Mukhtyar Tenders invited & will be received
14 Patli Singh to Field of Lala Patwari 2022 17.08 0.821 on 08-08-2022
S/o Ghisa Ram
Sub Total 17.08 0.82




Sr. Name of Location Year of Amount Sanctioned | Length Status/Remarks
No. Village sanction (Rs. in lakh) in KM
15 Cons't. of Link Ra§ta from 2019 49.49 3.72 Work in progress
Saidpur to Khaitawas
Const. of Link Rasta from Completed
16 Saidpur Mohmadpur Johad to 2019 16.21 1.22 (Departmenlty executed by Gram
Ajit S/o Hariparkash Khet Panchayat)
. Const. of Link rasta from
Saidpur invi i i
17 P Panchayat land to the field of 2022 6.21 0.474 Tenders invited & will be received
. on 08-08-2022
Pappu s/o Rishal
Const. of Link rasta from the
field of Naval S/o Sher Singh Tenders invited & will be received
18 to the field of Bholu s/o 2022 18.10 0.64 on 08-08-2022
Raghuvir
Sub Total 90.01 6.05
) Completed
19 Const. of Link RaSté from' 2019 8.97 0.67 (Departmenlty executed by Gram
Sultanpur to Sube ki dhani
Panchayat)
Const. of Link Rasta from Completed
20 Sultanpur to Khawaspur ki 2019 11.77 0.88 (Departmenlty executed by Gram
dhani Panchayat)
Const. of Link Rasta from Completed
21 Sultanpur to Seva Ram ki 2019 4.87 0.37 (Departmenlty executed by Gram
dhani Panchayat)
Const. of Link rasta from PWD L . .
22 Road to field of Parshuram 2022 11.41 0.549 | rendersinvited & will be received
on 08-08-2022
s/o Deep Chand
Const. of Link rasta from the
field of Captain Maan Singh to Tenders invited & will be received
23 field of Nanak S/o Lagmaal ki 2022 15.21 0.732 on 08-08-2022
Dhani
Const. of Link rasta from PWD L . .
24 Road to the field of Rariks/o | 2022 3.17 0381 | lendersinvited & will be received
M on 08-08-2022
Sultanpur aanan
Const. of Link rasta from the
field of Narender S/o Jagat Tenders invited & will be received
25 . . . 2022 16.09 0.152
Singh to field of Tejpal S/o on 08-08-2022
Moti
Const. of Link rasta in village
Sultanpur fropm the field of L . .
T I
26 Karambir S/o Rampal to field | 2022 24.93 115 | renders ”:)"r:tgg_g‘s‘f’z'ozbze received
of Anand S/o Chetram
Saidpur
Const. of Link rasta from Lake Tenders invited & will be received
27 to Parasram ki Dhani 2022 11.44 0.549 on 08-08-2022
Const. of Link rasta from the
field of Mahesh S/o Tenders invited & will be received
28 Ramanand Yadav to the field 2022 831 0.122 on 08-08-2022
of Ram Niwas S/o Mahender
Const. of Link Rasta in village
Sultanpur from the field of Ex. Tenders invited & will be received
29 Sl Ramlal to field of Raj Kumar 2022 25.63 1.25 on 05-08-2022
S/o Puran Yadav
Sub Total 141.80 6.81
Const. Of Link Rasta from Gul Vlllaggjj;adzsfee]::ijéz L\fljccggruziram
30 Palra Farm to border of Sakatpur 2021 21.51 2.00 . !
Village Gurugram vide letter no. 754 dt.
g 02.08.2022.
Sub Total 21.51 2.00
Total 547.45 32.59
Amount Sanctioned Length
Year (Rs. in lakh) in KM Status/Remarks
2019 224.04 16.82 No. of roads sanctioned = 11 in 7 villages
2021 21.51 2.00 No. of roads sanctioned = 1 in 1 village
2022 301.90 13.77 No. of roads sanctioned = 18 in 8 villages
Total 547.45 32.59 No. of roads sanctioned = 30 in 13 villages




The Details of under consideration Pitch Roads - Badshahpur Constituency

" . Estimated Cost .
Sr. No. Name of Village Work Name/Location (Rs in Lakh) Length in KM

Construction of rasta from f/o Sunil son of Hoshiar Singh to

1 Saidpur f/o Babusaini son of Bhaluram in village Saidpur 27.5 0.867

Mohobbatpur

. Construction of rasta from f/o Vishambhar son of Ameelal

2 Saidpur to f/o Chirjilal son of Ramlilal in village Saidpur Mohobbatpur 181 1.341
Construction of rasta from f/o Atar Singh son of Amar Singh

3 Sultanpur to f/o Vinod son of Mehengeram in village Sultanpur 2:53 0.823
) Construction of rasta from f/o Jai Prakash to f/o Manoj son

4 Saidpur of Om Parkash in village Saidpur Mohobbatpur 13.32 0299

5 Hazipur Construction of rasta from P.W.D. road'to f/o Rajpal son of 6.78 0362

Sarpanch in village Hazipur
6 Patli Construction of rasta! from Pan.chayatl .Iand of Patli to 34.11 1.663
Panchayati land of village Saidpur
7 Khentawas Construction of résta frqm FT.W.D. road to f/o Prithvi son of 11.37 0.546
Rajender in village Khentawas
3 Chandu Construction of rasta from P..W..D. road to f/o Rajveer son of 15 0.47
Om Prakash in village Chandu
9 Sadhrana Construction of rasté frgm P.W.D. road to f/o Chandgi Ram 9.2 0.56
in village Sadhrana
10 Mankrola Construction of rasta from PWD road to f/o Dharamveer 459 0.23
son of Sukhbeer in village Makrola
Total 142.5 7.161
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Annexure A

The Details of under consideration Pitch Roads - Badshahpur Constituency

Sr. No.

Name of
Village

Work Name/Project

Estimate Amt. in

Lacs

Length in
KM
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Total

142.5

7.161




269 Work Order
Rogistered Post

" Rexisteced /Ny:Haod
Exevutive Unglneer,

To Panchayati Raj Gurgram,

Mr. Shubham Construstion €.
Shastrl Marg, Vidsa Nagar Motk
Bhiwani. e )y Nagar, NMeham Road,

Memo. No.pRR2021/ &9 o Dated -h—/ v’

Subject:.
i Allotment of the work for the Const, of Link Rasta from Kallawas to Sadhrana at Block
Farrukh Nagar. (Amt, 22,08 Lacs), (Tender 10 2020_HRY_142004_1)

Ret.:- Your e-tunder dated u-o'i-zozo

aDproved by Th ;:‘"; tonder amounting to R.2539200,00 /« Dated 17,09.2020 of the above said work hay been

et 0;0 ief Engineer, Panchayati Raj, Public works, Haryana Chandigarh vide his memo letter ho PRC-9434

. » and allotted to you on behall of the Governor of Haryana subject to the provision of NIT, Tender
Orm and with the fetlowing rates, terms and conditionyi-

Bates
AlLMSE Liems @ (HSRaCP) & (N,5) +15,00% Above (Pluse Filteen point zero percent above)
Conditions;:

L Retention will be deducted 41" 6% of the amount of the work done from running bill / final bill subjest to a
maximum of &%, of the contract value,

2 Tender case has boen dealt with, as per Analysed Rates of N.S. ftems supplied by the Superintending
tngineer Panchayati Raj concerned. Superintending Engineer Panchayatl Raj shall ensure that these
Analysed Rate are Lowest Market Rates,

kR Acceptance to rates of HSR items and N5, items is subject to the condition that quantities of all SHR
Items and N.5, items given In DNIT, shall not be Increased of decreased at any cost. Mowever, If quantity
of any item Is to be changed(l.e. Increased or decreased) In the interest of work, prior approval of this
efice shall be taken and In that case, Acceptance to revised rates shall be 1ssued by this office, after
assessing financial impleation arised due to change In quantity of the particular item.

4 The defect liabilin scums maintenance perfod shall be theee y ears from the date of completion,

Time limit 03 (Month) moaths
You A Jireted to contact with $,0.0. (PR) F=Nagor for taking Nissan 1o get the works exevutey at the

carliest possible. After the ssue of this leter your agreement stand concluded and you should contact this

office personally for execution of agreement of this work within forinight,
7 The evpenditure should not exceed the administrative approval sanctioned estimate fund available of

individual village.

L3 Sale tan Ineome tav VAT, Lab /Education cess ete, will be deducted as per rules,

9, Work will be executed as per P\, D Spexification items works, which don't cover under the spevitizativn,
Should not be exevuted at site, even those in the approved ONIT.and latest guidelings,

10. Work should be exevuted as per provision of Panchayati Raj Accounts Works rules,

11 Work should be exevuted as per norms speeification Issugd latest pubdeling time W time,

. Coment will be Supplied by the Department il Ry, 250+ storage changes (Per Deg) 43 Grade OPC

Cement (151 Marked) of reputed firm will be arrangesd and tsed by the sentractor.
1) An unconditional rebate of  0.00% will be deductad from your each eunning tinl bill as per your

wndertahing. ‘
The oserall payment should not exceed from +14.00% Abuse,

15, All matenial will be arranged by the agency at iy ow level,
10, NS item, (f any should be got sanctiongd Trom the gompetent authonity belore the enevution of NS {wem

These NS irems rates should not be allowedd 1 enend the quoted rates,
17. Approved drawing Jesign & phan should be strigtly adhered o any i deviation imay be allowed atsite. o

work beyond fived norms should be ot evevuted at site.

@ a g
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L e Chipl Cagineet panehayatl ol public works Haryana: chandigarh.

" The superinendent paginer Panehayal fla] Public works cirele Gurugram:

3 The Laecutive Dnpineet (t1eet.) panchayatl ol Ambala,

A, The 500 panchayatl Ra), F-Nopar for goiting the works guoeuiod {rom above agency at tha eatlief posnitie
with the fallowing provision:
1] pefore start of works, the dotalled estimate ghould be g8t sanctighed.

{m fofore Laking of the work In hand, you ghould alsd gat e grawing & dougn gparaved frem 1ne
gompetent autharlty:

] it shiould also ensure that the gite bs not fiood affected:

Y <0 (0] F-Noper should ensure {hat werk willl b gxpcuted ot BEF nnim.!mr.-h:nuun jipued 1a1841

I'.uil.llzllnu.

wi 5p0 (PR) F-Nagar gnsure that the aygrall axeess should Aot gxceed from +15,00% AVOVE

il gpo (PRI f-Magor Ensure that the FIY =Aih Gagtaté patilication gaovt. Of india 14 sep. 1999 HO
Aupuit 3003 3" Nov. 3000 & 28" pay 2015 strietly jghowesd . Otharwise you aré respans

compllance of these potification. The copy ol Fy =hyh Gaziatt
yide this office {otinf N& PHMWIMI-H dated 18.06-2016.
iviil 5p0 (PR} f-Nagar Ensure that the 181 mark mmlnr.m: Paver placks Financial Commiskiofer &
Gavt, Of Haryana pevelapment & panghayat pepariment vide memd ne OFA
d 24/B 3012 and Civiel Lopinee, panchayatt fa) Pubhe woiks pryand
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i only aiter the
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3Acceptance Ltter/i?

Register
Eram &

Executive Enginear,
Panchayatl Raj, Gurugram.
To
Mr. Shubham Construetion Company,

Shastrl Marg, Vidya Nagar, Meham Road,
Bhiwanl,

Memeo No PR/GRG/2070/ Dated: - -11-2020

Sub: - Acceptance fer your tender for the Construction of Link Rasta Saldpur to Khaintawas Block:-F-Nagar

Distt. Gurugram, (Est, Cost- 41,37 lac)

It is to notify that your tender opened on 17.09.2020 has been approved by the Chief Engineer,
Panchayati Raj, Public Works Haryana Chandigarh, vide memo no PRC-2020- 9436 dated 09,11,2020 the Construction
of Unk Rasta Saldpur to Khaintawas Block:F-Nagar Distt. Gurugram, (Est. Cost- 4137 lac). The time limit for
campletion of the above work is 03 {Manth) months with defect llability pariad of 3 (three) years from the date of
completion for the contract price of Rs,41.37 Lacs (Rs, Forty one lacs thirty seven thousand only) subject to the
provisions in D,N,1.T and tender form at the fellewing rates, terms and conditions, and financlal regularities.

1. Nama of work = Link Rasta Saidpur to Khalntawas Dlock:-F-Nagar Distt. Gurugram.

Il Lowaest Bidder :- M/s Subham Construction Company.

i Rates:-

(b) Following rates are accepted subject to conditions mensloned In 1 (b) and provisions ghven in 111 (C)
(A) ALL HSR Items@® (HSR+CP) &NS +15.00 % above (Pius Fiftean point tero Percent above)

You are hereby requested to furnish performance security in the form of *Bank Guarantes/Bank Draft”
denominated in Indian Rupees issued by o nationalized bank as an amount equivalent to 5 % (Five percant) and
2.5%{two peint five zero percent Jof the contract price L.e. Rs .
fifty onfy] within 7 days of the recglpt of this letter of acceptance, defect llability period l.e.7 days= 6 months = 3
years « 45 days with the condition to empawer the Englneerin-charge for revalidation of bank guarantee in case of
delayed project and éxecute the agreement, if you falls to submit the required bank guarantee and non execution of
agreement within 7 days of the allotment/letter of acceptance then the earnest money deposited by you shall be

forfeited.

i The overall excess should not axceed +15.00% abeve DNIT cost According. XEN PR Shall ensures to tack
Uneonditional rebate of Nil from the contractual Agency before issuing allotment letter,

s Tender case has been dealt with as per analysed rates of N § ltems supplied by the § € PRAVY Concarned SE
PRPW Shall ensure that these Analysed rate are lowest market rates.

1 Acceptance to rates o! HSR ltems and NS Items is Subject (o the condition that quantities of all HSR temi
and NS Item given in DRIT shall not be increased or decreased at any cost however If quantity of any item is
1o be changed (i.e. increased or decreased)in the interest of work, prior approval of this office shall be taken
snd in that case, Acceptance to revised rates shall be issued by (his office, after assessing financlal implication
arisé dus 1o change in quantity of that particular itgm.

4 Retention mnnqr;'wm be deducted & 6% of the amount &f the work done from running bills /final bill subject
to a maximum of 5% of contract value.

g Time limit will be 3 {(Menth) Menths

8 All Apglicable Taxes Shall be deducted as per rules '{ _

Eulnﬂl\rl: Engineer,

Panchayati iaj, Gurugram.



Acceplance Lotlor /i

You are Informmd 1y coitact wiij &
b

J :h‘:;'lu strl of work, |y Uentallo] .'I‘:.:I. it i, o gt
) 11_||L:uu:| y/dopartmont, iikis/atiiic Nestnl dhisigins shiestiled bie e Sartbiet 45 fecgs, bnie 100,
wxpenditure should not o o

- ordder should be st iy "F'j""“ thes Alininislater apipietesnlfsanctiotiod §stienata | bee s inisiia

3 Soles Tax / oo 1 oy '-J.*ut}:ﬂlfm"m." ol wilisiinid intii appireesal, o

A An agrosiiont (o Uit worl sl T /L tduication Coss/ inbitsur coss il appliablic Gl ke Sa8:20875 &, 2o 1 fa

5 Anundertaking troim the '-'u::llruu-m Lyor oot viscaibined frespns thiin Esntpinetisal aggnticsf 4itin feertroged '
taken bofore Issulng Work {:sm:::'""" agistiey Lo i elfnct thit It viould abidi by all W 24 58005 o LAV, ta

¢ ::’:ﬂ:ﬁ‘:‘“‘;‘"|I;l“b§“t;:::f:tliti‘ll‘ Ilr ot WO Spacilications Itams/Works, vihich dorft et utias tha sactostsn,

Y Work should bo vet i s.‘"' ovon thase exist In th approval DHIT.

8 Works o execuled os por lotest guldellnes / norms / specifications issuindd fren tiens 1 G

ork should be exeeulod ns pur provislon of Panchayatl Itn) Accaunts | Wtk Rulas,

9 You should ensure the Issuancu of the acceptonce lettr / vork order after compning all tra tarsared fatr
and verlfication of rebaie, If any, Lo be obtalnad as per corrictod finbncial staternant with e togeal theaer
gte. to aveld amblgulty ele

10 N.S ltoms, If any, should be got sanctioned from the competant authority at the tirne of ezt of wit

11 Xen should ensure that work will be exoeuted s por nnrm:,‘spuclﬂﬂtluﬂ jasuid vide trs affiee atiar NG
pRC/2008/13128-50 dated 25-09:2007.

17 Instructions of this offlce Issucd vide Meme No. PRC-2000/4345-66 dated 23-04-2000) shenic i
meticulously followed,

13 The Instructions lssued vide(c) lettar No PRC-15/10383 doted 16-10-2015 shall strictiy ke feiemed By
axgcuting agency.

14 Fly Ash Gazete Notification Issued by Govt. of Indlo dated. 14™ Sept. 1999, 77" hug. 2003, 3 Hert a0, 1%
may 2015 and 25 Janvary 2016. shall be followed strietly Executing agency shall b respomibia for nen
complianca of thase notlfication.

1§ Govt of Indi has Issued “Harmenlsed Guldalinas and space standards for barrier free Buit Emarooment for
persons with Disabillty and olderly parsons and fab:2016" which have already been sent to all concerrad e
this office memo no 9933-9944 dt 27.11,2019(Copy of Guldelines s alse avallable at disabilityattars govnl
gxecutive agency (.2 XEN pR)shall ensure strict compllanca of above mentioned provitians as pef RPD act
2016 and Central rules formulatad under the act and provisions be made In the Agreement accardingly

16 e bulding shol be deslgned and constructod by complying with e 1223 15 code for eantnauake fESETE
structures.

17 Roof top Ralnwater harvasting system shall bu providad by tho Exccutive agency (e XENFE0

18 Labour Regulations with latast amandments aholl be strictly complied with by the Executive JE6EY aram
cost,

...Fst:f -_
Expcutife Engineer,
panchayatl Ra), Gurug! am.
dst. No PR/GRG /2020/ 9992 Dated, 24 112020
, copy of the above s forwardad to tha followlngs for Informatlon: -

1 Chief Engineer panchayat! Raj, Publlc Works Horyana, Chandigarh.

5 superintending Enginaer, Panchayat! Ra), Publle Works, Circle Gurugram.

3 5DE panchayatl Ra, Farrukh Nager,

A wend Droftsman/Accountant b.



7 Work Order
Registered Post

Repistered fBy-Hand

Executive Engineer,
Panchayati Raj Gurugram

The Trilokesha Cooperati
. perative L&C Soci
Village Kiloi Khas, Rohtak, Society Ltd.,

Memo. No.PRR-2021 '3';!.
/]269 Dated: +25/05/2021

ibject:- Allotment of .
N;Earl:: Dt; :the Construction of Link Rasta from Kaliawas to Jhanjhrola Kheda at Block F-
stt. Gurugram. (Est. Cost- 26.83 lac) - Tender ID No. 2020_HRY_141992_3.

- Your e-tender dated 09-03-2021
You i
S ::Enf!er amounting to Rs.3069352.00/- Dated 09-03-2021 of the above said work has been
!:Ed sl ed ngineer, Panchayati Raj, Public warks, Haryana Chandigarh vide his memo letter no.PRC-6153
: and allotted to you on behalf of the Governor of Haryana subject to the provision of NIT, Tender
irm and with the following rates, terms and conditions:-

ates
(4) All HSR items @[(HSR+CP) &NS] +14.40 % above (Plus Forteen point four zero Percent above)
pnditions:-
I Retention will be deducted @ 6% of the amount of the work done from running bill / final bill subject to 3
maximum of 5% of the contract value.
2 Tender case has been dealt with, as per
Engineer Panchayati Raj concerned. Superintending En

Rate are Lowest Market Rates.
3 Acceptance to rates of HSR items and N.S. items is subject to the condition that quantities of all SHR items
and N.S. items given in DNIT, shall not be increased or decreased at any cost. However, if quantity of any item
is to be changed(i.e. increased or decreased) in the interest of work, prior approval of this office shall be
taken and in, that case, Acceptance to revised rates shall be issued by this office, after assessing financial

impleation arised due to change in quantity of the particular item.
4  The defect liability-cum- maintenance period shall be three years from the date of completion.

Time limit 03 (Month) months
6 You are directed to contacl with §.0.0. (PR) F-Nagar for taking Nissan to gel the works executed at the
carliest possible. After the issue of this letter your agreement stand concluded and you should contact this

office personally for execution of agreement of this work within fortnight.
7 The expenditure should nol exceed the administrative approval/sanctioned estimate/fund available of

individual village.

Sale tax/Income tax/ VAT, Lab /Education cess etc. will be deducted as per rules.

9 Work will be executed as per P.W.D Specification/ilems/works, which don"t cover under the specification,
Should not be executed al site, even those in the approved DNIT.and latest guidelines.

10 Work should be excculed as per provision of Panchayati Ruj Accounts "L'H..‘I'Ti"-!i‘ll.llﬁ. .

11 Work should be execuled as per norms/ specilication issued latest guideline time to ime.

12 Cement will be Su pplied by the Department @ Rs. 360+3% storage changes (Per Beg) 43 Grade OPC Cement

I by the contractor.

Marked) of reputed finn will be arranged and usex N
13 (Lilu:::n:it ijnnal rtl:lljnlc of 0.00% will be Jedueted from your ¢ach running/find bi

14 The overall payment should not exceed from +14,40% Above,
15 All material will be arranged by

the agency at his own level. . 1 _
16 NS item, il any should be got san authority before the execution of NS item. These
L]

ctioned from the competent
NS items rates should not be allowed 1o exc

eed the quoted rates.
17 Approved drawing design & plan should be strictly adhered to any no dev
waork beyond fixed norms 5

hould be got executed al site, .
18 The Agency will be use ISI Mark Interlocking Paver Blocks of 60mm & §0mm ina
HSR item No.10.158 & 10.159-

Analysed Rates of N.5. ltems supplied by the superintending
gineer Panchayati Raj shall ensure that these Analysed

LA

=]

Il as per your undertaking.

ation may be allowed at site, No

bove said work as per
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